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(C) ~ compensation paid to the 
families of these killed and to the 
injured? 

THE MINIST.ER OF STATE IN 
THE MINISTRY OF SmpPING AND 
TRANSPORT (SHRI BUTA SINGH): 
(a) .169. 

(h) The causes of accidents can be 
attributed to the following main 
fact.ors:-

(i) Human failure on the part of 
DTC driver, such as:-

(a) Rash and negligent driving; 
and . 

(b) Error of jud~ment etc. 

(ii) Human failure on the part 
of the other party including com-
muters, such · as = 

(a) Boarding and on alighting 
from: 

(i) bus is motion; 

(ii) lack of traffic sense on 
the part of road users, etc. 

(iii) Mechanical failure of the 
DTC bus. 

(iv) Mechanical failme of the 
other vehicles. 

(v) Mixed traiRc conditions. 
(vi) :Sad road geometrics. 

(c) A sum of Rs. 1,27,000 was paid 
as compensation in respect of acci-
<!ent for which claims were received 
by DTC. Of this, a sum of Rs. 95,000 
was paid to the Lega! Reprerentatives 
of ' the ' deceased persons in fatal acci-
dents and Rs. 82,000 as Compensation 
to the injured. The case we 

ttl~d ou 0 court 

istance for improvement of minot' 
arbour 

190. SHRI OSCAR FEa.NANDES: 
Wi 1 the Minister of SHIPPING AND 
'rRANSPORT be pl ased to state: 

(a) whether the Government' of 
India propose to consider Msistlng • 

Governments in the matter 0 

improvement Of minor narbours in 
view of th'e fact that major harbours 
are getting con.gested and ~lso to make 
use of minor harbours wherever 
possible in national interest; and 

(b) if so, will the Government of 
India formulate a "SUitable plan fa 
the purpose? 

THE MINISTER OF SHIPPING 
AND TRANSPORT (SHR! VEEREN-
DRA PATIL): (a) and (b). As per 
the decision of the National Develop-
m'ent Council, funds for the develop-
ment of minOr ports are being allocat-
ed in the State Sector Plans. No 
funds for the purpose are alloca'ted 
in the Central Sector. There is no 
proposal to ex !rend any further finan-
cial assistance to the States for the 
development of minor ports. 

As regards the Use of minor ports 
in view of conguestion at the major 
ports, it is stated that the minor ports 
are b'eing used to the extent possible, 
depending upon port facilities and the 
facilities for clearance of cargo. 
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